
37 f fr tM n A a n m i  SRAVANA 7, i m ( S A K 4 )  Kfrittm M t m n  m

flwtw ■■■

*p.OTrr *nft«PT«Tnr ^ n t

i  . 2 8 0 .0 0 1 2 1 .0 0

2 . 1 1 5 .0 0 2 6 . 00

3 . ’pfhrr 8 0 . 0 0 2 2 . 0 0

4 . s m<v 7 0 .  0 0 2 9 .  0 0

5 . 1 4 8 .0 0 2 3 . 0 0

6 . 2 9 3 . 0 0 5 2 . 0 0

7 . 1 3 6 .0 0 1 3 .0 0

8 . 2 9 6 .0 0 3 2 . 0 0

9 . 1 1 1 .0 0 3 2 . 00

10 . 3 2 . 00 3 3 . 0 0

11 . 2 2 . 00 1 0 .0 0

12. 2 8 . 00 1 9 . 00

13 . f i m w R 24?. 0 0 9 . 00

14 . 4 . 0 0 —

Slow Progress by Wage Committee for Jute 
Workers

6280. SHRI JAG ADIS H BHATTACHA- 
RYYA: Will the Minister of LABOUR 
AND REHABILITATION be pleased to 
state:

(a) whether Government are aware that 
the Wage Committee set up for the jute 
workers has not been able to make much 
progress;

(b) if so, the reasons therefor; and

(c) the steps taken by Government in the 
matter?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHA
DILKAR): (a) to  (c). The Committee »s 
reported to have held eighteen meetings and 
taken unani:uous decisions on defreezing 
dearness allowance. The Committee also 
cansideaped the question of relief to the badli 
workers in case of non-employment but 
could not come to agfted conclusions be

cause of the divergent view points held fey the 
representatives of the industry and labour. 
Ths Committee’s report on this issue has beep 
received by the Government of India very 
recently anU is being studied,

Central Assistance to Kerala for Pilot Project 
on Multiple Cropping

6281. SHRI M. M. JOSEPH: Will the 
Minister of AGRICULTURE be pleased to 
state:

(a) whether the Central assistance in res
pect of the Centrally-sponsored schemes ki 
regard to pilot project on multiple cropping 
programme in Kerala has been finalized; and

<b) if so, the outlines thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SH1NDE): (a) Yes, Sir.

(b) Sanction has already been accorded to 
the implementation of the Pilot Project on 
Multiple Cropping as a Centrally-sponsored 
scheme in two selected blocks of Kerala 
namely Ankaniali in the Emakulam district 
and Nemmara in the Palghat district at an 
estimated cost of Rs. 7.65 lakhs during the 
remaining 3 years of the 4th Five-Year Plan 
(1971-72, 1972-73 and 1973-74). The scheme 
provides for (i) supervisory staff at the State- 
level, project level and block level, (ii) Subject 
Matter Specialists at the Agricultural College 
and Research Institute Vellayani, Trivandrum 
and (Hi) cost of demonstrations, adaptive 
research trials and training and audio-visual 
aids.

U. N. Assistance for Refugees from 
Bangla Desh

6282. SHRI S. C. SAMANTA: Will the 
Minister of LABOUR AND REHABILITA
TION be pleased to state:

(a) what assistance ha* been received or 
is likely to be received for the help of the 
evacuees from Bangla Desh from the XJ. N. 
sources;

(b) whether the help so received and the 
help received from other sources is sufficient 
to meet the requirements; and

(c) if not. the steps being taken to  meet 
the requirements?




